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Separate paging is given to this Part in order that it may be filed as a separate compilation.

MINISTRY OF LAW AND JUSTICE
(Legislative Department)

New Delhi, the 23rd January, 2010/Magha 3, 1931(Saka)

THE ANCIENT MONUMENTS ANID ARCHAEOLOGICAL SITES AND REMAINS
(AMENDMENT AND VALIDATION) ORDINANCE, 2010
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Promulgaicd by the President in the Sixtieth Year of the Republic of India

An Ordinance further to amend the Ancient Momumments and Archaeological Sites and Remains Act. 1958 and
to make provision for validation of certain actions taken by the Central Government for public purposes under the
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WHERI'AS Parliament is not in session and the President is satisfied that circumslances exist which render i

necessary for her o take immediate action
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NOW. TTIEREFORE, in exercise of the powers conferred by clause /1) of article 123 of the Constitution. the

President is pleased to promulgate the following Ordinance:-

1. ¢/+ This Ordinance :nay be called the Ancient Momuments and  Shor title and
Archacological Sites and Remams (Amendment and Validation) commencement
Ordinance. 2010
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